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2.4 million tonnes per year of bau-
xite to feed the alumina plant; 

(ii) an alumina plant with a pro-
duction capacity of 0.8 milHon ton-
nes per year at Damanjodi; and 

(iii) an aluminium smelter wlth a 
production capacity of 0.218 million 
tonnes per year of metal at Ta lcher 
to be fully ~erved by a captive po-
Wer plant of appropriate capacity. 

The estirr1ated total cost will be Rs. 
1242.4 crores with a foreign exchange 
con1ponent of Rs. 167.5 crores. 'rhe 
proJect is CXtJC'Ct cd to reach full capa-
city production according to the fol-
lowin£! hme schedulP, th£' periorls be-
ing reckoned from the date of ap-
pointmc'1t of consultants and .. ,gree-
ment w1th them beco:ning efleeUve: 

Bauxit~ Mine 

Alun1ina Plant 

Smelter 

(j;) months 

70 months 

81 months 

The n1a.1or pa1 t of the project cost 
would be financed by a foreign financ-
ing package comprising of French 
Governn1ent. Special Loans, F.rPnch 
Suppliers Credit and Euro-currency 
1oans. ll 

Group Insurance Scheme for Central 
GGvernment Employees 

757. SHRI CHINTAMANI JENA: 
SHRI K. PRADHANI: 
SHRI CHHITUBHAI GAMIT: 

Will the 1.\Iinister of FINANCE be 
pleased to state: 

(a) whether it is a fact that recent-
ly the Central Government has 
frRmed a new group insurance 
scheme for the Central Government 
employees which will be compulsory 
for all those JOining Government 
~rvice after November 1, 1980; and 

~) it .so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISRY OF FINANCE (SHRI 
SAWAI SINGH SISODIA): (a) Yes, 
Sir. 

(b) A statement g1v1ng ~alient ft.!a-
tures of the Central G0vernn:ent 
Employees Group Insurance Scheme 
is laid on the Table of the Ilouse. 

Statement 

The new Group Insurance Scheme 
applies to all Central GrJvernment 
servants including those in the Rail-
ways, Posts and Telegraohs, and De-
fencp e-xcept members of the armed 
and para military forces who have 
already a separate scheme of their 
own. Contract employees, persons on 
deputation from State Governments, 
public sector undertakings, or other 
autonomous organisations, locally rec-
ruited staff in the Indian Missions 
abroad. casual labourer, part-time 
and ad hOc emplo~es will not be · 
covered by the Scheme. The Schem-e 
will also not apply to persons recruit-
ed under the Central Government 
after attaining the age of 50 years. It 
will be wholly co41tributory and self· 
financing. It will come into force 
w.e.f. 1st January 1982. It will be 
compulsory for all those employees 
who enter Central Government ser-
vice after 1st November 1980. It will 
be optional for the employees ah"'eadl' 
in service on 1st November 1980. Ii 
such employees prefer to opt out of 
the Scheme they may exercise an op-
ilon to that effect upto 31st December 
1980. otherwise there is no need for 
them to exercise any option. Those 
opting out of the new Schen1e ~vilJ 
continue to be under the existing Insu-
rance S'cheme (which provides for an 
insurance cover of Rs. 5.000/- on s 
uniform contribution of 50 paise pet 1 
month upto 28 years of age anc "~ 

Rs. 5/- per month thereafter) ·tnJ ~ 
they ceaSe to be in employment or ~ 
account Of retirement, resignation ~ 
etc. 
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2. The rate of subscription under 
the new Scheme shall be Rs. 10/-, 
Rs. 20/- Rs. 40/- and Rs. 80/- per 
month for Group D, Group C, Group 
B and Group A employees respective-
ly. The subscription shall be partly 
credited to an Insurance J_."'und e1nd 
partly t0 a Savings Fund. From the 
Insurance Fund, payment· will be 
made for an insurance cover of Rs. 
10,000/-, Rs. 20,000/- Rs. 40,000 and 
Rs. 80,000/- t 0 the families Of Group 
D, Group C, Group B and Group A 
employees respectively, if they unfor-
tunately die, due to any cause, while 
in service. From the savings 11•und, an 
amount equal to the portion of subs-
eription credited to this Fund together 
with interest thereon will be return~d 
to the employees on cessation of their 
employment or to their families if 
they unfortunately die while in ser-
vice. Based on current rate of inter-
est it is estimated that on r:ompletion 
of 35 years of service, a Group D 
employee may get about Rs. 23,460/-. 
a Group C employee Rs. 46,980/ - and 
Group B employee, Rs. 93,840/- and 
a Group A employee Rs. 1,87,680/-
from the Savings Fund. 

3. The employees entering service 
after the new Scheme comes into furce 
shall be enrolled as members of the 
Scheme on the next anniversary of the 
Scheme. However, they will be given 
benefits of appropriate insurance cover 
!rom the date of joining Government 
service to the date of their becorning 
members o{ the Scheme on payment 
of a small premium of Rs. 3/- p.m. 
for every Rs. 10,000/- of insurance 
cover. 

4. In the event of regular promotion 
of an employee from one Group to 
another, his subscription shall be rais-
ed, !rom the next anniversary of the 
Scheme, to the level appropriate to 
the Group to which he is prornoted. 
Until the date of the next anniversary 
of the Scheme he shall continue to 
be covered for insurance for the same 
amount for which he was eligible be-
lore such promotion. 

5. No loans or advances shaH be paid 
to any member or other ben~ficiary 

of the Scheme from or against his 
accumulation in the Insurance Fund/ 
Saving Funds. 

6. It will not ordinarily be permis-
si!Jle to finance the Scheme from the 
General/Contributory Provident Fund. 
However, if at any stage the position 
of an individual member does not 
permit him to subscribe to the Scheme 
and to the General/Contributory Pro-
vident Fund at the same time, he may 
be pennitted to make, as a separate 
transaction, a non ... refundable with-
drawal from the General/Co~tribu­

tory Provident Fund of an amount 
equivalent to a year's ~ubscription 

paid for the Scheme. 

7. The subscription to the s~henle 

will form part of deductions allowable 
in respect of life insurance premta, 
contributions to provident fund etc., 
in computing the total incom~ of the 
subscriber for the purpose of income-
tax, except to the extent of the 
amount finally withdrawn from the 
General/Contributory Provident Fund 
on account of such subscription. 

8. The Scheme is based on a n1or-
tality rate •..>f 3.75 per thousand. If 
at any time the rate of interest chan-
ges and/ or the cost of insurance 
changes, the benefits available from 
the Savings Fund will also change 
correspondingly. 

9. The working of the Scheme will 
be reviewed every three years to en-
sure that the Scheme remains self-
financing and self-supporting. 

Enquiry Booth at Palam 

7&8. SHRI CHINTAMANI JENA: 

SHRI CHHITUBHAI GAMIT: 

Will the Minister Of TOURISM 
AND CIVIL AVIATION be pleased 
to state: 

(a) whether it is a fact that to 
enquire about the arrival timr of a 
domestic ftight at Palam Airpcrt, one 




